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CP NO 332/ALD/2018 

 Sh. Raghav Dwivedi, Advocate for the petitioner and Sh. Shivendra Bahadur, 

CGSC for ROC, Kanpur is present.  

 Ld. CGSC representing the ROC, Kanpur sought three weeks time for filing 

counter affidavit. Prayer is allowed. Counter affidavit may be filed within three 

weeks with a copy in advance to the opposite party. Thereafter, rejoinder, if any, 

may be filed within two weeks. 

 List the matter on 24
th
 October, 2018 for hearing. 
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